IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

O.A.No, 738/97 Date of Orxder: 31.?.97
BETWEEN 3

T.Satyanarayana .+ Applicant,

AND

1, Secretary, Ministry of Defence,
Government of India, New Delhi,

2. Chief of Air Staff, 2ir Head Quarters,
New De lhi,

3. Engineer-in-Chief, Army Headquarters,
D.H.Q. (PO), New Delhi,

4, Chief Engineer, Air Force,
Yeshvanthpura, Bangalore,

5. Commandeg Works Engineer (Air Force),
Mud Fort, Secunderabad,

6, Garrison Engineer, Air Force,
Academy, Hyderabad,

7. Asst,Garrison Engineer,
Air Force Academy, Hyderabad,

8, Chief Engineer Southern Command,

Pune, .+ ReSpondents,
Counsel for the Applicant ee Nr, P,Srinivas
Counsel for the Respondents «s M, V,Rajeswara Rao
CORAM;

HON'BIE SHRI R, RANGARAJAN : MEMBER (ADMN,)

HON'BIE SHRI B,S. JAI PARAMESHWAR : MEMBER (JUDL,)
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X Oral order as per Hon'ble Shri R.Rangarajan, Member (Admn.) X -

Hearé Mr,P.Srinivas, learned c0unSel;for the applicant'
and Mr,V.Rajeswara Rao, learned standing counsel for the

respondents,
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2. The applicant in this OA was first appointed as a

Mazdoor on 22,7.68 in the pay scale of Rs,196-232, He was

promoted as a Valveman on 1,1,86 in the pay scale of ks, 950-15004

Another employee by name Sri Arjun was appointed as Chowkidar
on 1,2,72 in the scale of pay of Rs.196-232, Sri Arjun was
promoted as Valveman in the scale of pay of gs,950~1500 w,e,f,

23,1.86,

3, The applicant now submits that Sri Arjun is junior to

hém as he was appointed as Chowkidar in Group-D scale later then

him and he was promoted as Valveman earlier to Sri Arjun., Hence

his pay should be stepped up in the cadre of Valvaman on par
with Sri Arjun when Sri Arjun was promoted to the post of
Valveman a-nd his pay in that post was fixed higher than 26 him,
He represented his case for higher fixation to R-3 by representa
dt. 9,4,96 (A-6), He also submits that he submitted another
representation in this connection, Those representations

were disposed of by the impugned order dt, 13,7.96 (A-3)
rejecting his request on the ground that his junior does not
belong to the same cadre as the applicant and hence the Stepping

of pay is not granted.

4, This OA is filed praying for a direction to the responder
to set aside the impugned order and for a consequential directio

and to step up his pay on par with Sri Arjun,

S. The leamed counsel for the applicant relies on the
O.,M, of DPO&T dt, 4,11,93 enclosed at page~8 of the OA and
relying on sub~para(b) of para-1 submits that the applicant
is entitled for stepping up of pay in view of the fact that
both he and his junior are working in the post which is in
the same scale of pay, But the learned counsel for the
applicant either d&’not see or he déwhot want to take note
of sub-para (@) of para-1.,as per thiS sub-para (a) both the
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junior and the senior officer whe belongqg to the same cadre,
The request of the applicant for Stepping.up of pay was rejecteﬂ
as he had not f-u;ifillzdpara-l (a) of the circular referred to
above, The applicant belongsto the cadre of mazdoor whereas
his junior belonged to Chowkidar before theg were promoted as
Valveman; that cadre of mazdoor and chowkidar are not in the

—Roh -
Same sSeniority unit, Hence they have not fulfillLthe cord it ion

of para-1(a) of the O0.M, dt, 4.11,93, Hence the case of the
applicant for stepping up of pay was juStifjéably refused by
the respondents, Hence the applicant showld have no grouse

in this connection,

6, In view of the above, we find no merit this 0aA,

Hence the OA is dismissed at the admission stage itself,

NO costs,

@CW

( B.S PARAMESHWAR ) ( R, RANGARAJAN )
Member (Judl,) Mermber (Admn,)
?)\.").‘I)

Dated ¢ 318t July, 1997

( Dictated in Open Court ) i
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The Secratary, Min. of Defence, Govt, of India, New Delhis
Chief of Air Staff, Air Head Quarters, New Daelhi,

Enginesr in ghief, Army Head Huartars, pHa(PO), New Delhi.
Chief Engineer, Air Force, Yeshwanthapura,' Bangalored
Commander Works Engineer(Air Force); Mud Fort, Secunderabad,
Barrisan Engineer, Air Force Academy, Hydersbad.
Asst,Garrison Enginesr, Air Force Academy, Hyderabadg¢

Chief Engineer Southern Command, Pune. ‘

9. Ons copy to Fr.P.Srinivas, Advogate,CAT, Hydarabad.

Mr.V.Rajeswara Rao, Addl, CGGC,CAT Hyderabad,
0 R(R), CAT vHyderabad.
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